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SHRI K. LAKKAPPA : 
SHRI S. M. KRISHNA: 
SHRI S. KUNDU : 
SHRI SITARAM KESRI : 
SHRI RAGHUVIR SINGH 

SHASTRI: 

Will the Minister of FINANCE be 
pleased to state : 

(a) whether examination of the 
recommendations made in the 
Bhoothalingam Committee's final report 
on the rationalization of tax structure has 
been completed; 

(b) whether any final decision has 
been taken thereon; and 

(c) if so, the details thereof? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI) : (a) to (c). The exa-
mination of the recommendations on tax 
reform made in Shri Bhoothalingam's 
Final Report is not yet complete. The 
Government propose to introduce shortly 
necessary legislation to amend the law to 
give effect to such of the recommendations 
as are acceptable to Government and as 
are feasible of implementation at present. 

Declaration of foreign goods 

924. SHRI B. K. DASCHOWDHUR Y: 
SHRI N. K. SANGHl: 
SHRI R. R. SINGH DEO : 

Will the Minister of FINANCE be 
pleased to state: 

(a) the number of declarations made 
in Delhi on the expiry of the last date 
for declarlnll goods of foreign origin noti-
fied in the Customs (Amendment) Ordinan-
ce promulpted on the 3rd January, 1969; 

(b) whether it is a fact that the non-
availability of Gazette Notification, lack 
of prior information, and catClOrisation 
of shopping centres, scarcity of dec1aration 
proforma, etc., were responsible for slow 
response in makiDa: declaralions by Delhi 
traclen and shopkeepers; and 

(c) if so, the reasons therefor' 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) 173 declarations 
were made In Delhi after the expiry of 
the last date i. e. 10th January, 1969. 

(b) No, Sir. Wide publicity of the Ordi-
nance was given throullh the medium of 
the press and the radio. Public Notice 
incorporating the important provisions of 
the Ordinance and the essential require-
ments to be fulfilled by traders and others 
were also issued. Copies of the Ordi-
nance were also cyclostyled and distributed 
among the traders, by the Collector of 
Customs and Central, Excise, Delhi. 

Categorisation of shopping centres into 
different zones was done to facilitate deli-
very of statements to the jurisdiction 
Officer. It did not create difficulties in 
the matter. 

(c) Question does not arise. 
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FormulatIon of Shudha Syllabus for 
Unanl System of Medicines 

926. SHRI SURAJ BHAN : Will the 
Minister of HEALTH, FAMILY 
PLANNING AND URBAN DEVELOP-
M ENT be pleased to state: 

(a) whether meetings of the Unani 
Education Committee of the Ministry 
were held on the 26th, 27th and 28th 
Auaust, 1964 in Hyderabad to formulate 
a Shudha Syllabus for Unani system of 
Medicine; 

(b) whether e'perts had been invited 
to attend this meeting from all over 
India; 

(c) whether some ·of the experts who 
attended this meeting have not so far 
been paid their travelling and daily 
allowances so far even after the lapse of 
four years; and 

(d) if so, the reasons therefor and 
sleps which have been taken to e.podite 
the payment of their dues? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
B. S. MURTHY) : (a) Yes. 

(b) Members of the Committee held 
their meeting at Hyderabad. 

(c) and (d). Out of the S non-official 
members who attended the meeting four 
preferred their claims and were paid. 
Whenever the fifth member prefers his 
claim, It will be paid. 

Raising of Surgery by creating separate 
Units In Hospitals 

927. SHRI A. SREEDHARAN : 
DR. SUSHI LA NAYAR : 
SHRI LAKKAPPA : 

Will the Minister of HELTH, FAMILY 
PLANNING AND URBAN DEVELOP-
MENT be pleased to state: 

(a) whether Government have seen the 
press reports in the Hindus/an Times of 
the 2Sth December, 1968 to the effect 
that Dr. Yudhveer Sachdeva, President 
of the Association of Surgeons of India 
has suggested the creation of specialised 
surgical Units in Hospitals attached to 
Medical Colleges to further raise the 
standard of surgery; 

(b) if so, whether the sUllgestion has 
since been examined by Government; 
and 

(c) if so, the reaction of Government 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND WOR.KS, HOUSING 




